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SUMAN KUMAR AGARWAL
Insolvency Professiona I

t P R e s. N o. t B B t/ t PA/00 L t P- P009 1 3/20 1'7 - 1 8/ 7 L s 1-9

East India House

; .. 2OB British India Street
5th Floor, 5 Al 2,Kolkata-7OOO69

Mobile No. 983O163586
Email-casumansimran@gmail.com

28lOsl2019

To,
The Registrar,
National ComPanY Law Tribunal
Kolkata Bench.
5, Espalande Row (West),
Kolkata-7OOOO1.

Dear Sir

Regulations, 2O16.

The Hon,ble NCLT vide its order dated 13.03.2019 has appointed the undersigned as

Liquidator for l(olkata conductor & cable Pvt. Ltd - In Liquidation.

As per the provisions of Regulation 31 of IBBI (Liquidation Process) Regulation, 2016, the

tiquidator is required to prepare and file the list of stakeholders with the Adjudicating

Authority within 45 days from the last date of receipt of claims which was 14.04 '2OL9 ,

however we have received claim from financial creditor i.e. Oriental Bank of Commerce on

Z4.O4.2Otg. Further clarifications/documents /details are still awaited from stakeholder

wlrich may have a significant bearings on the enforceability of all or any such securities

mortaged or charged to stakeholder.

Accordingly, the undersigned is filing the List of Stakeholders with required details as per

the said regulations including proofs for admitted claims.

You are requested to take the said list on record and oblige.

Thanking you.

SincerelY,

( SUMAN
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